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~A Hon'bla Smt. Lakshmi Suaminathan, MambarlO)
Hon bla Shri R.K.Ahooja, NambarCA)

Nau Oalhi, this the 29th day of August, 1997

1* Lai Singh
s/0 Shri Goptal Oass
r/o S-578, School Block
Shakarpur
0£LHI - 110 092.

2. Harfindar Pal Singh
s/o Sh. Harbans Singh
r/0 47/5, East Batel Nagar
Neu Oalhi - 110 008.

CNo na)

Us.

Applicants

0

1. Union of India through
the Sacretary
Ministry of Home Affairs
Govt. of India
NEO oiLHI.

2. Lt. Gov/ernor, Oalhi
through Ghi^f Sacratary
Oalhi Administration, Oalhi.

3. Oommissionar of Polic® Oalhi
Oalhi PSlice Headquarters
M. 5.0, Building
I. P. Es ta te
N-U 0£LHI.

4. fleputy Gommissionar of Police
I.G.I. Airport
NiO OiLHi. ,,, Raspondants

(By Shri Uij^y Panuita, pioxy of Shri Arun Bharduaj, Advocote)
0 R 0 E RCOral^

Hon'bla Smt. Lakshmi Suaminathan, Member(O)

lUe note that none had appeared on prav/ious

occassions, i.e., on 14.7.1997 and 28.8.1997. In viaB

of the order dated 28.8.1997, it is prasumad that ths

applicaftt is no longer interested in pursuing his case

any further.

OA is accordingly dismissed for default

and nonaprosacution. ,

(SWT. LAKSHMI SOAWINATHAN)
MEtldER(O)'I J'idiRCA


